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Petition(s) for Special Leave to Appeal (Civil) No.12789/2001

(From the judgenent and order dated 30/11/2000 in RCWP 29/99

of The HI GH COURT OF MADRAS)
GANDHI MATI & ORS Petitioner (s)

VERSUS

MOHAN & ANR Respondent (s)
(Wth Appln(s). for pernmission to subnmit additional docunent(s),

exenption fromfiling O T.,inpleading party, prayer for interim
relief and office report)

Date : 31/01/2003 This Petition was called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTICE S.B. SINHA
HON BLE DR. JUSTI CE AR LAKSHVANAN
For Petitioner (s) M. MA. Krishna Morthy, Adv.

For Respondent (s) S. Nanda Kumar, Adv.
V. Vijayan, Adv.
M Yogesh Kanna, Adv.

Rakesh K. Shar ma, Adv.

SSS%

UPON hearing counsel the Court made the follow ng
ORDER

(Al ka Dudej a) (S. Krishnan)
Court Master Court Master



